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Annexure-13

No. ED/MTHL/Forest Clearance/Condition (x}fUndertaking/18  Engineering Division
' Date; 03.02.2017

The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016

:
|

Sir,

As per condition no. (x) laid down in the in-principle approval given by MoEF
letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to provide funds to State Forest

Department for implementing the mitigation measures recommended by the BNHS (as
accepted by SBWL) which are to be implemented through State Forest Department. at

the project cost” to the requirements of MoEF.
{ M.Kanjape }

Executive Engineer, MTHL

R = B IO oA P00 L AL RO Mo A D T 2 b 22 4 0 S B

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 051,
EPARK . 265G 0001 - 04 7 2850 4000 « FAK ; 2650 1264 - WER BITE . htipsimmrdamaharashira.govin
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Annexure-14

No, ED/MTHL/Forest Clearance/Condition (x)/Undertaking/16 Engineering Division
Date; 03.02.2017

To, :

The Deputy Conservator of Forests,

Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GO letter no. F. No. 8-89/2013-FC dated 22.01.2016

Sir,

As per condition no. (x) laid down in the in-principle approval given by MoEF letter no. F. No.
8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear by assured that
the User Agency (MMRDA) agrees to provide funds to State Forest Department for
implementing the mitigation measures recommended by the BNHS (as accepted by SBWL)

which are to be implemented by User Agency (MMRDA) at the project cost’ to the
requirements of MoEF

{ M. K. Paranjape )

Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 0581.
EPALEE : 2659 00U - 04 7 2650 4000 « PAX : 2659 1264  WER 8ITE hitps:fmmorda.maharashis govin
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-

s MUMBAI METROPOLITAN REGION DEVELOPMENT AUTHORITY

et
NB*EOMTH LEMP/STP/Poliution study consultancy/Rev-LOA/ 6 Engineering Division
Date* 2010.2018

T P

To,

Dr. Anil Dikshit

Professor

Center for Environmental Scierice & Enginesring,
indian institute of Technology Bombay,

Powai Mumbai — 100076

Email; dikshit@iitb.ac.in

Revised Letier of Award (LOA)

Sub: Mumbai Trans Harbour Link project .
- Conducting Mahul creek paliution level study from 11T Mumbai for preparing proposal of
Efffuent Treatment Plaris as recommended by State Board of Wildlife (Maharashtra)

Ref: 1) Your proposal to MMRDA regarding consullancy assignment vide letter dated H0.08.2016
along with Technical Proposal and cost estimate.
Z).MMRDA's initial LOA issued vide T.0. letter dated 06.10.2018

Si,

Your proposal regarding consultancy assignment vide letter dated 30.08.2016 along with
Technical Proposal and cost eslimate of Rs. 4.98 Crores (Plus ST as applicable) for subject work
is accepted by MMRDA. The revised Letter of Award (LOA) is being issued under following terms
and conditions, o ' '

1) The time period for completion of the assignment shall be 12 months from the date of
. payment. '
2) The study daia and documenis shall be property of MMRDA. 1t shall not to be shared with

any ofhier Govt./ Semi-Govt Private entities without concurrence of MMRDA.

3) The phase-wise time schedule for submission of deliverables shall be communicated to this
office pursuant 1o your proposal.

4) This office is precessing payment of 50% of assignment amount (Rs. 2.49 Crore pius 15%
service tax] which will be seﬁ“t_sépa‘ratety. The balance 50% payment will be deposited
within 8 months from payment of first instaliment.

5) Periodical progress reports shall be submitled to this office.

8) Funds utilization certificate shall be subrnitied to MMRDA on completion of the assignment.
This revised LOA supersedes the MMRDA’s earlier letter issued on dated 06.10 2016, Yau
are requested lo undertake the activities mentioned in your proposal at the earliest,

. ' . ' ours faithfully,

s bt
(p.i ._mﬁgg

_"Engineer In Chief, fwrmz‘og

Bandra - Kurla Corplex, Randrs {East), Murmbai - 400 051,
EPAG 1 2650 0001~ 04 / 2659 4000 « FAX : 2659 1764 + WER SIVE : Mitps:#mmcda maharashira gov i
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Annexure 500

" #Has sIgIeEre UGl fAopr uidiavl
MUMBAI METROPOLITAN REGION
DEVELOPMENT AUTHORITY

No. MMRDA/MTHL/ Forest clearence/Stage-l/Conditions/pending issues/16 Date: 20/07/2016

To,

The Secretary {Forests), GoM
4™ floor, Main Bidg. Mantralaya,
Mumbai 400032

Fax: 22023824,

Sub:  Mumbai Trans Harbour Link project,
= Declaration of Thane creek bird sanctuary as conditions stipulated in the Stage-|
approval to the MTHL project.

Ref: 1) MoEF's Stage-i approval to diversion of forest for MTHL project dated 22.01.2018.
2) Draft Notification from Govt. of Maharashira on Thane Creek Flaminge Sanctuary
issued on 05 Aug 2015,
3) MMRDA's [etter to Secretary Forests, GOM dated $5.02.2018 and dated 07/07/2016.

Sir,

MMRDA had applied to Forest Deptt. / MoEF for approval for diversion of 47.417 ha
forest land for use for construction of the proposed Mumbai Trans Harbour Link {(MTHL)
project.

Z. MoEF has accorded S%agéfi;_{in-p!.‘i.ncipie} appioval fo diversion of 47.417 ha forest
land falling in the Right of Way (ROW)_ of MTHL project vide their letter dated 22.01.2016
subject to terma & conditions mén%ién‘ed therein applicable to such category of the project.

o

Some of the conditions mentioned therein are to be complied with the help of Forest
Department of the State Gowt. .

3 MMRDA has requested Forest Department vide this office letter addressed to you
dated 15.02.2016 for providing plans and estimates for miligation measures like conservation
of forests, mangroves, wildife ete 48 per the requirement of MoEF to facilitate MMRDA for
further actions to apply for Stage-il clearance.

4. The issue of conservation of Flamingo birds was considered while awarding the stags-
| forest clearance o MTHL project. Earlier, the Forest department had issued a draft
notification on 05 Aug 2015 declaring specified Thane creek with about 16.90 ha area as
Thane Creek Flamingo Sanctuary. While sanciidning the Stage-! clearance, MoEF has
stipulated in condition no. (xi) that * Final notification for declaration of the area of 16.90
sq.km. in Thane creek of Thane district as sanctuary shall be lssued before grant of Stage Il

approval”,

Bandra-Kurla Complex, Bandra (East), Mumbai - 400 051,
OFF : 2650 1234 EPABRX : 2658 0001 /4000 « FAX : 2658 1112 / 2659 1264 + WEB SITE : hitp:hwenw mmrda rnsharashira.gov.in

W
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—

5. During the review meeting held with Ferest Deptt
oblaining suggestions and objections on the draft notification on Thane Creek Flamingo
Sanctuary is underiaken by the Collector, Mumbai Suburb. As GOM has decided 1o
impiement MTHL project on fast frack, the process of final notification needs to be expediled.

Therefore, the Forest Department is fequested to expedite the process of final notification of
Thane Creek Flamingo Sanctuary on priority.

8. Forest Department is also requested (o expedite other pending compliances of the
conditions mentionad above.

]

Yours faithfully,

man}

Metropolitan Commissioner
Copy for information to:
i} The Principal Chief Conservator of Forest {(Wild Life}, Van Bhavan, Ramgiri Road,

Civii Lines, Nagpur- 440001 neclwindp@mahaforest. gov.in

i} The APCCF and Nodal Officer, Maharashtra State, 1sr floor, B-Wing, Van Bhavan, Civil
Lines, Nagpur 440001, e-Mail: apechnodal@mahaforest, ov.in

i) The Coliector, Mumbai Suburbs, Bandra (East) Mumbsi 400051 with a requast fo
expeditiously complete the formalities in issuing finel notification of Thane Creek
Flamingo Sanctuary.

iv) The Chiaf Conssrvator of Forest (Mangroves), Mumbai,

e-Mail: ceimmumbai@aimail.com

2177
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HTS FBIOET2 UG9T Rreprat miféyessor
MUMBAI METROPOLITAN REGION
DEVELOPMENT AUTHORITY

%

#
L
%"Qnu e

No. MMRDA/MTHL/Forest cfearance!Stag&!/Condiﬁonsipanding issues/16 Date: 07/07/2016

To,

The Secretary (Forests), GoMa
4" fioor, Main Bldg. Mantralaya,
Mumbai 400032

Fax: 22023524,

Sub:  Mumbai Trans Harbour Link project,
-- Expediting compliances pending with Forest Department on the terms and
conditions stipulated in the Stage-l approval to the project,

Ref: 1) MoEF's Stage- approval to diversion of forest for MTHL project dated 22.01.2016.
2} Chief Secretary, GOM's letter to Secretary, MoEF dated 01.02.2016.
3) MMRDA’s letter to Secretary Forests, GOM dated 15.02.2016.
4) Minutes of meeting held in MMRDA with CCF (Thane) and CCF {Mangrove Celly on
02.03.2018,
5) Forest Department GOM's leiter to MoEF dated 28.04.2018 requesting deletion of
NGT refated condition,

Sir,

Govt. of Maharashira has appointed MMRDA as implementing agency for proposed
Mumbai Trans Harbaur Link (M THL) project.
2, MoEF has accorded Stage-| {in-principle) approval to diversion of 47.417 ha forest
iand falling in Right of Way (ROW) of MTHL project vide their letier dated 22.01.2016 subject

to terms & conditions mentionad therein appiicable to such category of the picject.
3. Some of the conditions mentioned thersin are to be complied with the help of Forest

letter addressed to you dated 15.02.2016, for providing plans and estimates for mitigation
measures like conservation of forests, mangroves, wildlife etc as per the requirement of MoEF
to faciiitate MMRDA for further actions to apply for Stage-ll clearance. MMRDA has paid
Forest Department Rs. 2,14,03,323/. towards cost of plantation and Rs, 4,45,24,563/-
towards NPV of forest land on 22.03. 2018, Accordingly, the DCF, Alibag has reported that this
amount is transferred to Carnpensatory Afforestation Fund (CAF) Maharashtra on 31.03.2016.
4, Meanwhile, a meeting was held on 02.03.2016 in MMRDA office with CCF (Thane)
and CCF (Mangrove Cell) Mumbai o expedile the compliances pending with Forest
Department. Both CCFs have agreed 1o resoive the pending issues in their Jurisdiction af the
earliest, :

6. Records of 47.417 ha Non-forest land from 3 villages in Raigad district are mutated in
favour of the State Forest Department. As the joint measurements of land in Morbe, Tal.
Panvel is stil pending with District Land Record office, handing over of land is in balance.
MMRDA is following this issue with {he Collector Raigad and will get it resolved at the earlies).

Bandra-Kurla Complex, Bandra (Fast), Mumbai - 400 051.

OFF : 2659 0080 EPABX : 2650 0001 / 4000 « FAX : 2659 5914 / 2650 1264  WEB SITE . hltpllwwa.mmrda maharashira. gov in
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8.' DCF Alibag has prepared Plans & Estimate for providing artificial nests and
comprehensive soll conservation measures amounting Rs. 62,50,000/- and communicated
MMRDA for funds vide letter dated 24.04.2016 (received on 25.05.2018). The payment to

forest department is in process.

7. Similarly, CCF (Mangrove Cell) has instructed their field offices to prepare the Plans
and Estimates for compensatory mangrove plantation on 223 Ha area. Accordingly, MMRDA
has received proposal for plantation on 30 ha area estimating Rs. 49,59,822/- and MMRDA
has made the payment fo CCF (Mangrove Cell) on 09.05.2016. MMRDA has reguested to
forward estimate of balance area expeditiously.

8. MMRDA has requested Chief Wildlife Warden of the State vide letter dated 20.08.2016
to prepare the plans and estimates for preservation of flora and fauna of the area and
irnplementation. '

9. MMRDA has appointed Adv. Saket Mone for legal matters in obtaining permission
from Hon'ble High Court for cutting of mangroves pursuant to order in PIL 87/2008. Date of
first hearing is scheduled on 15.07.2016,

10.  The major § issues pending in compliance thal need to be decided at State Gout.
Level are. i

1) Confirmation that, prior approval of NGT 10 proposal of diversion of forest is not
applicable to MTHL project, as the Eco-Sensitive Zone of Kamnala Birds Sancluary is
nolified and MTHL project falls oulside of it, Foresi Department GOM has already sent
a lefter {0 MoEF dated 28.04.2016 requesting deletion of NGT related condition. The
confirmation is awailed,

) One of the requirements noted in the forest diversion clearance, Final notification for
declaration of the area of 16.90 sq.kim. in Thane cresk of Thane district as sanctuary
shall be issued before grant of Stage I} approval,

ity Preparing a Mangrove and Marine Biodiversity Conservation Plan.

v} BNHS has suggested and accepted by SBWL to protect the important Bird Areas
(IBA) on the North side of alignment as an alternative shefter for flamgos / Migratory

. Birds during the construction of MTHL work.
v) To develop the nature interpretation centre as required under CRZ clearance.

11. Forest Department is requested to expedite pending compliances to the conditions
mentioned above,

Yours faithfully,

.MQW*M
(Sani&g?ﬁndaf(

- _ Addl, Metropolitan Commissioner
Copy for information to;
3] The Principal Chief Conservator of Forest {Wild Life), Van Bhavan, Ramgiri Road,
Civil Lines, Nagpur- 440001 pechwingp@mahaforest.qov.in : B

LA

i} The APCCF and Nodal Officer, Maharashtra State, 1sr floor, B-Wing, Van Bhavan, Civit
Lines, Nagpur 440001. e-Mail: apocinodal@mahaforest.gov.in
i) The Chief Conservator of Forgst, Thane. e-Mail: cofthane@gmail.com
W) The Chief Conservator of Forest (Mangroves), Mumbai.
e-Meil: cefmmumbai@gmail.com

503
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HaE ABTOPTZ U1 frepTar mifdresaoT
MUMBAI METROPOLITAN REGION
DEVELOPMENT AUTHORITY

No MMR DAJMTHUF{)?&&{ clearance/is ' Date: 158/02/2015

To, S

The Secretary {Forests), Goh
4" fioor, Main bldg. Mantralaya,
Mumbai 400037

Fax: 22023624,

Sub; Diversion_ of forest for the propased Mafmbai_ Trans Harboyy Link project.
- Compiiance of the remarks raised by Forest Advisory Committee (FAC} in meeting
held on 31.12.2013, Mol 2 L) A e
Ref. 1) Minutes of 10" meeting of State Board of Wild Life held on 04.12,2015
2) MMRDA!s DO latter to Secretary,’\MgoEF dated 19,01 20186, ¢ bl
3} MoEF's Stage-1 approval to diversion of forest for MTHL project dated 22 01,2018,

agency for proposed Mumbzi T;_é_ns Hafbguuz Link i%TH(T} proj_et_:t,
2, MOEF has accorded .Séégé—l,(lé}p{i_r'zz:_};;‘gie)_apprdua_l_%c_i‘ di'\_f{éf ion of 47.417 ha. forest
land falfing in Right of Way (Row) of MTHL project vide their letter dated 22.01 2016 subject
to terms & conditions mentioned therein a;}'p!icahie to such category of the projec'él_ 5

3. Some of the cqadi!i’cris menfioned ihei'ein_'are to be complied with thé help of Forast
Department/State Govt. These conditions, along with action fo be taken in this regard, are

You are aware that, Govi, of Maharashtra hag appointed MMRDA as implementing

enlisted in Annexure-| _é&a¢ﬁéd herewith for your ready r&ference. As such, the Forest
department is requested to expedite compliance to the. pq’ﬁdition@«-mentioned in
Anneture- (e:‘:cida"é.iﬁ“ herewith) which includes, activities such as ;;:sm.g;ération of plans and
estimate for mit?g_atibn measures for conservation of forests, mangro%és,' wildlife ete to the

requirsment of M{:}EF and to communicate io MMRDA for further acti'é'n'js.

Birds Sanctuar'y. MTHL project iy outside the notified eco-sensitive zone. Since, MTHL
alignment will now be outside of the cco-sansitive zone of Karnala Birds Sanctuary, it is

 Bandra-Kuria Complex, Bandra (East), Mumbai - 400 051,

OFF : 2650 0080 EFABX : 2659 0001 /4000 + FAX ; 2650 5914 1 9659 1264  WEB SITE : htp//www.mmrda manarashira gov

W



requested that taking approval of NGT is not required now as the project is not
impacting the eco-sensitive zone of Karnala Birds Sanctuary. .

Yours faithfully,

Encl: Annexure-|

Addl. Metropohtan Commlsswner

Copy for mfermat;cm ta:
i} The APCCF and Nodal Officer, Maharashtra State, tsr floor, B- Wlng Van Bhavan, Civil

Lines, Nagpur 440001, e-Mail: ,a_goc’fnoga!@mgahaforest com .

i} The Collector, Raigad District, Ceils'c r's Office Alibaug, Ralgad ~ 402 201
e-Mail: Cailem}cr Rglgad@mamrashtra gov.in

i) The Chief Conservator of Forest, Thane. e-Mail: ccithane@gmail.com

iv) The Chief Ccunservator of Forest iﬁﬂaﬁgraves}, Mumbai.
e-Mail: gefmmumbai@amail, com '

Vi The Dy, Consewamr ofr”-oreat Ahbag e-Mall dcfahisag@ma; om
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Annexure- 17

No. EDfMTHUFbrest Clearance/Condition (xi)/Undertaking/16 Engineering Division
: - Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xi) laid down in the in-principle approval given by MoEF
letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to contribute in establishment and
management of the sanctuary, modalities for which shall be worked out by the state

government which are to be irhplernented through State Forest Departmenit. at the project
cost” . ' '

. H. Paranjape )
Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 051.
EPARY : 2680 D007 ~ 04 7 2058 4000 « FAX : 2658 1284 » WER 2ITE - hipsdimmirda mahamshlizsgovin
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No. EDIMTHL/CCF Mangroves/Payment/16 Engineerng Division
Dale: 084052015,
To

The Chief Conservator of Forests {Mangroves),
A-Wing. 2" Floor, SRA Building,

Anant Kanekar Marg, Bandra (E),

Mumbai -400051,

Sub: Mumbal Trans Harbour link
Depaosition of payment ta for compensatory plantation of mangroves on 30 ha area

Ref: 1) Your letter daled 30.12.2018 regarding  identifying 223 ha area for compensalory
mangrove plantation for MTHL project
2} Your ietter dated 16.03.2016 raising demand of funds for plantation on 30 ha area

You are aware that, MMRDA has been assigned the task of implementation of Mumbai
Trans Harbour Link (MTHL) by the Govt. of Maharashira. The total diversion of forest area
commises 10 47.4170 ha. in ihis project.,

in this regard, MMRDA hss requested you vide T. Q. letlers dated 17/04/2013. 26.08.2013
and 28.08.2015 to prepare a mangrove plantation program for the area likely to be affecled due
to construction of MTHL bridge stiucture. The details of mangrove affected land admeasuring
38.58 Ha were submitied

2 Accotdingiy‘ f,fou have communicated to MMRDA vide thieir letier dated 30 12,2015 that
.you have identified suitable land parcels admeasuring -tolal aboul 223 ha in Palghar, Thane.
Mumbai Suburb and Ratnagirl. forest area under your juiisdiction for proposed compensaiary
mangrove plantation related to MTHL projact.
5 Pursuant ta the your demand for funds raisad amounting Rs. 4959822/ towards
“ompensatery mangrove plantation on 30 ha area in the letter dated 18.03.2016 for year 2015,
18 and pre-monsoon preparation, please find enclosed payment by chaque no 217817 dated
,,;‘=>"'T 04.05.2016 of amount Rs. 48,59,822/- (drawn from Bank of Maharashira),
b Acknowledge ! receipt for the same is requested. You are zlso requested forward the
plans and estimate lor funds for the balance mangrove plantation contemplated in MTHL project
Lot
oo at the earliest please.
£l i @// st please

0 [Coaifiaf
3 gj.g;‘i Yours Faithfully.

. - &'d . £ N&’L\’ : K
p\cu\ 510«" @W (V
& .
P % AR (ﬁ*‘ {M. H. Paranjape)
Executive Engineer

Ench Cheq.ue no. 217817 dated 04.05 2016 (in Orignal)

Bandra - Kurla Complex, Bandra (East), Mumbal - 400 051,
EPABX : 2688 DU0T - 04 7 2650 4000 - FAX : 2658 1264 » WER SITE - hitpeHearrdamanarashita.govin
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HNo EDMMTHL/CCE Mangroves/Balance paymeni16 Engmneering Division
Date: 17/102016

To
; The Chief Conservator of Forests (Mangroves),
A-Wing. 2™ Floor, SRA Building.
Ananl Kanekar Marg Bandra (£),
iimbai -400051,

Sulr: Mumbai Trans Harbour jink
Deposition of balance payment to for compensatory planiation of mangroves on 170 ha
area and mairtamng all 200 ha planiation,

Ref: 1) Your letter dated 16.03.2016 raising demand of funds for plantation on 3¢ ha ares
2) Paymaent for 30 ha planiation made by MMRDA vide T.0. leller dated 09.05 2016
3} Your letter dated 20 082016 regarding cost of balance 170 ha area and maintenance
ot all 200 ha for compensalory mangrove plentation for MTHL project.

Sir,
MMRDA nhad requested you o brapare a mangrove plantation program for the ares likety
1o be affected due o construction of MTHL bridge strutture The defails of mangrove afiected
land admeasuring 38.58 Ha were submitted. For the compensatory mangrove plantation ralated
to MTHL project, you have identifed suitabie land parcels in Palghar, Thane, Mumbat Stiburb
and Rainaguri forest area under your jurisdiction,
2, This office has teceived your letter daled 20.08.2018 referring the subjecl matter and
this office has noted that the mangrove plantation area is revised 1o total 200 ha,
4 By Pursuant to your demand letier, MMRDA had already deposiled Rs. 49.59.8224 vide
T.0. leter dated 00.05 2018 towards plantation on 30 ha.area.
4, Nowr, you have raised demand of Rs. 4,56,28,600/- towards paymeni for balance
compensalory plantation of mangroves on 170 ha ares and maintaining alt 200 ha plantation
over period of next 4 years. Please find enciosed payment by chegue no. 216809 dated
13.10.2018 of amount Ks, 4,56,29,600/- (drawn from Bank of Maherashira), Acknowtedge ¢
receipt for the same is requesied,
5. Inview to fulfi gudiio%y requirements, your are requesied to submit ™
i} Plans and estimale for 2t 200 ha, mangrove plantation and mainienance for next 4
years for MMRDA's record purpose.
i} Quarterly progress report
iy Quarterly Utilization Cerfificate on use of funds, .
' . 0 '. Yours F?lthfuﬁy,

(M. H: éranjape}
) _ Executive Enginesr
Encl: Cheque no 216608 dated 13,10.20186 (in Originaf) %}/ e oo
V7

g AT
: . ; i o ‘%32'
Bandra - Kurla Complex, Bandra {East), Mumbai - 400 057, ﬁe{zﬁa"‘i a1
ERARK | 2858 0001 - 04 7 2655 4030 « FAX. - 2858 1284 « WEB SITE : hips fmnvda.mahareshira.govn
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Gfﬂcp of the Chief Conservator of Forests, Mangrove Cell, Mumbai.
S R.A.Bldg, A-wing, 2nd Floor, Anant Kanekar Marg, Bandra (East), Mumbai 400 051.
Tel-fax 022- 26591586, E-mail: ccfmmumbai@grail.com/ cefimangrove@mahaforest.gov.in

Deg-6] Plam| 27586 |16-17
Gq,ﬂd’ﬁi Mvw[,\‘»oa.-‘ A 10.11 M\g,al:}

} 1 The Additional Metropolitan Commissioner-i,
LIl MMRDA,

: Bandra-Kurla Complex,
i M‘lymbai.

Sub:-Funding for mangrove and marine biodiversity conservation plan as a mitigation
measure for the Mumbai Trans Harbour Link

Ref:-Govt. of india’s letter F. No, 89/2013-FC dated 22" January 2016,

Sir,

Your kind attention is invited to the in-principle approval given to the Mumbai Trans-
Harbour Link, by the Forest advisory Committee, cited as Ref (1). In para xii of the above approval, it
was directed that the Maharashira Forest Department, through its Mangrove and Marine
Biodiversity Conservation Foundation {or Mangrove Foundation} should prepare a Mangrove and

Marine Biodiversity Conservation Plan, which should be implemented at the project cost.

Conservation’ and ancther for ‘Marine Biodiversity Consetvation’, which are enclosed with this

‘_\‘:i;\ Accordingly, the Mangrove Foundation has prepared two separate plans, one for ‘Mangrove
ﬁt

Vi crores {including Rs. 10 crore for the Interpretation Centre) and that for Marine Biodiversity

E; ~1 letter. These documents are prepared after extensive field survey and study of avallable information

R il .P\ on the coastal and marine biodiversity of Mumbai Metropolitan Region.

- ’-%:35 §
jﬁ : e .. The contribution of MMRDA for the Mangrove Conservation Plan is expected to be Rs. 51.31 o
E’I_

i r :r Conservation Plan will be Rs. 10.05 crores. In addition to this, a lumpsum contribution of Rs. 25
e

trores to the Corpus Fund of the Mangrave and Marine Biodiversity Conservation Foundation is also
proposed towards partial cost of maintenance of the facilities created under the above two plans.
The expected contribution from MMRDA is summarised as below:

|

¢

& CL sl. Component Cost

O 5 No. ' {Rs. Crores] | ; .

) kN 1 Mangrove Conseryation Plan 4131 g% s

95: 4 s 2 Marine Interpretation Centre at Airoli 10.00 . e
0 % 3 Marine Biodiversity Conservation Plan 10.05 &} b

2 5‘1 4 Contribution towards Corpus Fund of Mangrove ang 25.00 . o ﬂ
ﬁ . Marine Biodiversity Conservation Foundation - : B ; . 0
2 7 ':J Totsl | 86.31 !

You are requested 1o release the funds to the Mangrove and Marine Biodiversity Conservation
Foundation at the earlies?,

Sincarely Yours,

M, Vasudevan

of Conservator of Forsts,
sangrove Cell, Mumbal
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Annexure-21

No. ED/MTHL/Forest Clearance/Condition (xii)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl lefter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xii) laid down in the in-principle approval given by MoEF
letter no. F. No. 8-89/2013-FC dated 22.01.20186 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to provide funds for the implementation
of the various components of mangroves and Marine Biodiversity Conservation Plan as
submitted by the Maharashtra Forest Department, through its Mangroves and Marine
Biodiversity Conservation Foundation under C.C.F. Mangroves at the project cost” .

“ k.

( M.'H. Paranjape )
Executive Engineer, MTHL

Bandra - Kurla Compiex, Bandra (East), Mumbai - 400 051,
BPABX C 7830 0001 - 04 / 2660 4000 « FAX : 2650 1264 - WED SITE : hllgs :r‘:‘rrsrﬁs‘a‘a?ﬂ&%&wmhrm.g;zw. in
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g Annexure — 22

No. ED/MTHL/Forest Clearance/Condition (xiii}fUndertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOI letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xiii) laid down in the in-principle approval given by MoEF letter
no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear by
assured that the User Agency (MMRDA) agrees to bear the additional amount of
Compensatory Afforestation at other location in lieu of Morbe land, if so determined as per
the final decision from the Forest Department in future.

L3

{ M. H. Paranjape )
Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbsai - 400 081,
EPREN: 2660 0001 - 041 2050 4000 « BAX : 2558 1264 « WES 8175+ f}?t;}s:fﬁmmwmw&?:%ra.gou.é;"}
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No.11-65/2012-14.111
Ministry of Environment, Forest & Climate Change
Government of India
14-111 Division

s
Indira Paryavaran Bhawan
Jor Bagh
New Delhi.
March 21, 2016
OFFICE MEMORANDUM

Mumbai Trans-Harbour Link (MTHL) project was accorded clearance under CRZ
Notification, 2011 vide order of even number dated 25.1.2016, The project proponent,
i.e, Mumbai Metropolitan Region Development Authority (MMRDA) vide their letter
number ED/MTHL/CRZ clearance/16/2 dated 9.3.2016 has sought clarification as to

whether the said project requires environmental clearance (EC) under EIA Notification,
2006.

The subject matter has been examined with specific reference to the orders of
National Green Tribunal (Western Zone) Bench in Pune dated 15.10.2015 in Appeal No.
4/2013. MTHL project envisages the constructicn of bridges. The bridges fall in the
category of ‘infrastructure projects’. The EIA Notification, 2006 in category 7 describes
the infrastructure entities requiring prior EC under the heading “Physical infrastructure
including Environmental Services” where stand-alone bridges do not find a mention. [tem
Ne. 8 of the Schedule to EIA Notification, 2006 is specifically for building, construction,
township and area development projects, and bridges do not form part of jhese activities.
Accordingly, it is clarified that there is no iiécessity for prior EC for stand/alone bridges
under EIA Notification, 2006.

(Bishwana 1a)
]oimzieg tary
Tiﬁ;}?&,.-—-—«
Additional Metropolitan Commissioner-ll
MMRDA :
Bandra-Kurla Complex
Mumbai 400051

528
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Annexure — 24

No. ED/MTHL/Forest Clearance/Condition (xv}{Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl fetter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. {xv) laid down in the in-principle approval of MoEF by letter no. F.

No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear by assured
that the Project Autharity, MMRDA agrees to fulfill the condition of “No labour camp shall be
established on the forest land” during implementation of the project to the requirements of
MoEF.
: i

{ M. %}'ape )I

Executive Engineer, MTHL

Sanara - Kung Complex, Handra (Eash), Mumbat - 351,
Bandra - Kurla Complesx, ira (Bash), Mumt A00 059
BFAR 2658 0001 - 04/ 2650 4000 « PAX : 2650 1754 » WEB BITE « hitpfmrarda, rrabharashiza govin
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Annexure — 25

No. ED/MTHL/Forest Clearance/Condition (xvi)Undertaking/16 Engineering Division
Date; 03.02.2017

Ta,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: McEF, GOI letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per c:or!tdition no. (xvi) laid down in the in-principle approval of MoEF by
letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to fulfill the condition of “The User
Agency shall provide fuels preferably alternate fuels to the labourers and the staff working at
the site so as to avoid any damage and pressure on the nearby forest areas” during
implementation of the project to the requirements of MoEF.

e
{ M. H. Paranjape )

Executive Engineer, MTHL

Bandrs - Kurla Complex, Bandra (East), Mumbai - 400 051.
EPABRN ; 2600 0001 - (0 / 2659 4000 + PAY ; 7650 1284 « WER SITE . %}&%f&:ffmm:‘iﬁa,r.’sa?asw.g}ezv.é:ﬁ
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Annexure — 26

No. EDMTHL/Forest Clearance/Condition (xviil)/Undertaking/16 Engineering Division
Date; 03.02.2017

To, - .
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition: no. (xviii) laid down in the in-principle approval by MoEF letter no. F.
No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear by assured
that the User Agency (MMRDA) agrees to fulfill the condition of “The layout plan of the
proposal shall not be changed without the prior approval of the Central Government” during

i o ¢
Mﬂiy
( M. H. Paranjape )

Executive Engineer, MTHL

implementation of the project to the requirements of MoEF,

Bandra - Kurfa Complax, Bandra (East), Mumbai - 400 051,
EPABX : 2658 0001 - 04 / 2058 4000 « FAX : 2655 1265 - WES SITE : hitps/mmrda. maharashisa gov in
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Annexure — 27

No. ED/MTHL/Forest Clearance/Condition (xix)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOI letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xix) laid down in the in-principle approval of MoEF given
by letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is
hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of “The forest
land shall not be used for any purpose other than that specified in the proposal” during
implemen{ation of the project to the requirements of MoEF.

{ M. H. Paranjape )
Executive Engineer, MTHL

SBandra - Kurla Complex, Bandra (East), Mumbal - 400 051.
EFABIX : 2658 Q001 - 04 / 2659 4000 « FAX 1 2650 1264 « WES SITE « htipsfimmrda maharashira.gov.in



R LT

237

2213



2214

Annexure-28

No. ED/MTHL/Forest Clearance/Condition (xx)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Depuiy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016

Sir,

s,

As per condition no. (xx) laid down in the in-principle approval of MoEF given
by letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is
hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of “The forest

A R

land proposed to be diverted shall under no circumstances be transferred to any other
agency, department or person without prior approval of the Central Government” during
implementation of the project to the requirements of MoEF.

: ( MM, Paranjape )
§ - ' Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 051,
EFARA © 2650 0007 - 04 / 2659 4000 - FAK 1 2680 1764 « WER 8178 hitpsimmsda maharashirs govin
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Annexure-2%
No. ED/MTHL/Forest Clearance/Condition (xxi}/Undertaking/16 Engineering Division
Date; 03.02.2017
To,

The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashira

Ref: MOEF, GOl letter no, F. No. 8-89/2013-FC dated 22.01.20186
Sir

As per condition no. (xxi) laid down in the in-principle approval given by MoEF
letter no. F. No. 8-88/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to fulfill the condition of “No damage to

the flora and fauna of the adjoining area shall be caused” during implementation of the

(M. Ef l;'arahjape )

Executive Engineer_. MTHL

project to the requirements of MoEF.

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 051.
EPABX ; 2659 0001 - 04 / 2659 4000 » FAX 1 2650 1264 + WEB SITE ; htips/immirda. maharashira.gov.in
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AGENCY COPY
NEFT /RTGS CHALLAN for Ad-HOC CAMPA
Date ; 26-10-2018

BANK COPY
NEFT / RTGS CHALLAN for Ad-HOC CAMPA
Date : 26-10-20116

Agency Name. Mumbai Matropolitan Agency Namsa, Mumbal Metropolitan
Regional Development Regional Development
Authority Authority

Application No. ROADA30B2013734 Application No. ROAD33082013734

Location. MAHARASHTRA Location. MAHARASHTRA

Address, Plot No, R-56 & 12, E-Block, Address: Plot No. R-5,6 & 12, E-Biock,
Bandra-Kurla Bandra-Kuila Complex
ComplexMumbai Mumbal (Suburban)
{Suburban)

Amount{in Ra) 6250000/
Amouni{in Rs) 6280000/

Amount in Words :Sidy-Two Lakh Filty Thousand Rupees
Only

NEFT/RTGS to be made as per following
details;

Amount in Words - Sixty-Two Lakh Fitty Thousand Rupees
Only

NEFT/RTGS to be made as per following
details;

Beneficlary Mama: MAHARASHTRA CAMPA

IFSC Cods: CORPCOOGS33

Pay to Account No. 18078ROADIINGB2013734

Bank Name & Comaoration Bank
Address: FCS Bangalore 2441, 3nd
fioor Jellita Towers Mission
Road Bangalore -560027

Beneficiary Name: MAHARASHTRA CAMPA

iFSC Code: CORPOCODEII

Pay to Account No, 15078ROAD33082013734

Bank Name & Corporation Bank

Address: FCS Bangalore 21/1, 3rd
fioor Jellita Towers Mission
Road Bangalore -560027

» This Challan is strictly to be usad for making
payment to CAMPA by NEFT/RTGS only

» This Challan is strictly to be used for making
payment to CAMPA by NEFT/RTGS only

After making successful payment, User A
Email: helpdeskcampa@corpbank.co.in

genciss may send a Hne of confirmation through

P
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Annexure-33

No. ED/MTHL/Forest Clearance/Condition (xxiv)/Undertaking/16 Engineering Division
: Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra '

Ref: MoEF, GOI lstter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

The MTHL project is a bridge project completely elevated on land and across
the sea. Hence, land available for strip plantation is very minuscule.

However, as per condition no. (xxiv) laid down in the in-principle approval of
MoEF by letter no. F. No. 8-80/2013-FC dated 22.01.2016 to MTHL project referred above,
it is hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of “The
User Agency shall raise strip plantation on either sides of the road and central verge at the
project cost, as per IRC specification, with maintenance of__ 7-10 years. The user Agency
shali also submit design of providing at least 2-3 rows of long rotation indigenous trees, as
per provision of IRC-SP-21-2009 (Guidelines on landscaping & tree plantation), on either
sides of the road before final clearance” during implementation of the project in the éuailable
land area to the requirements of MoEF,

( M. ¥ Paranjape )

Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 051,
EPABX : 2680 0001 - 4 7 2655 4000 - FAX ; 2650 1264 - WEE SITE : hfps:/fmmida.mabarashita. gov.in
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Annexure-32

No. ED/MTHL/Forest Clearance/Condition (xxiiiy/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

| Ref: MoEF, GOl letter no. F. No. 8-8%/2013-FC dated 22.01.2016

Sir,

As per condition no. (xxiii) laid down in the in-principle approval of MoEF by
letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to fulfill the condition of “Felling of trees
on the forest land béing diverted shall be reduced to the bare minimum and the trees should
be felled under strict supervision of the State Forest Department” during implementation of
the project to the requirements of MoEF, '

g
{ M. H. Paranjape )

Executive Engineer, MTHL

Bandra - Kurla Compiex, Bandra (East), Mumbai - 400 051,

EPARIK : 2059 0001 - 04 / 2659 4000 + FAK © 265 1264 « WER BITE : hipsifmminda mahars e e in
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No. ED/MTHL/Forest Clearance/Condition (oxv)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xxv) laid down in the in-principle approval given by MoEF
letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear
by assured that the User Agency (MMRDA) agrees to fulfill the condition that “Wherever
possible and technically feasible, the User Agency (MMRDA) will undertake afforestation
measures along the roads within the area diverted under this approval, in consultation with
the State Forest Department at the project cost” during implementation of the project to the
requirements of MoEF,

(M7H. Paranjape )
Executive Engineer; MTHL

- Bandra - Kurla Camplex, Bandra {East), Mumbal - 400 051,
 EPABX : 2659 0001 - 04 / 2659 4000 « FAX : 2669 1264 - WEB SITE - hzms.:ﬂmmwammmm_g;mm
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Annexure-35

No. ED/MTHL/Forest Clearance/Condition (xxvi)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOI letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xxvi) laid down in the in-principle approval of MoEF by
letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear

by assured that the User Agency (MMRDA) agrees to fulfilf the condition of “The reclamation
of quarry should be done under the supervision of the State Forest Department and the

quarry shall be reclaimed and afforested completely before the project is closed” during

implementation of the project to the requirements of MoEF.

s
{ M.%ranjape }

Executive Engineer, MTHL

- Bandra - Kurde Complex, Bandra {East), Mumbal - 400 051,
EFABX ; 2858 0001 - 04 7 2559 4000 « FAX : 2650 1264 » WER BITE - ?;ﬁpsﬁfw,rra::i*eﬂmshtra,gov,irz
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Annexure-36

No. ED/MTHL/Forest Clearance/Condition (xxviii)fUndertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOI letter no. F. No. 8-89/2013-FC dated 22.01.2018
Sir,

As per condition no. (xxviii) laid down in the in-principle approval given by
MoEF letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is
hear by assured that the User Agency (MMRDA) agrees to fulfill the condition that “The User
Agency (MMRDA) will provide retaining walls, breast wall, breast wall and drainage as per
requirement to make the slope stable” during implementation of the project to the
requirements of MoEF,

o
{ MH. Paranjape )
Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 651,
EPADK 2658 0001 - 0a 7 2650 4000 « FAX ; 2650 17264 « WEE SITE : hipsimmrda.mahamashita.govin
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Annexure-37

No. ED/IMTHL/Forest Clearance/Condition (xxvii)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xxvii) laid down in the in-principle approval given by MoEF
vide letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is
hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of
“Overburden shall not be dumped outside the width of the road. The muck generated in the
earth cutting will be disposed off at the designate dumping sites and in no case the
muck/debris shall be allowed to roll down the hill slopes” during implementation of the
project to the requirements of MoEF. |

o
v
17
( MTH. Paranjape )
E)_c__u_ecuf_iye?_ g«f_f_j_gineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 081
EPABX : 2650 001 - 04 7 2659 4600 » FAX 2659 1264 ~ WES $ITE : Mips:/mmrdamahaneshira govin
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it is further certificd that

193 {Unn | Jusa Outof 127 | . 4/a |

144  |owerrar| 5

145 Outof 127 | 8 |-

146 | Outof1z7| o

147 . - "-_'oﬁfgflzzf ’;f,ﬁ;g

148 Chirde | Outof198 0

149 | outor199| 0

150 | Outof6 | B | 001500 |F
m  Total | 07-82.96 |
f 1 Urau Tal, - Grant Total - 46-11-70.

a) the complete process for identification and settlement; of rigthts ui?d;{:z‘ zh_;éi_ FRA has been

b}

¢)

Copy 1o - WYDeputy Conservator of F

cartied out for the Village Gavhan, Tal-Panvel & Village Jasai, Chirle, Tal-Uran Dist-
Raigad out of S.N. as abave entire area 46,1 L70 hectares of foresf area proposed for
diversion. There are no any claims under Scheduled Tribes and other Traditional Forest
Dweliers (Recognition of Forest Rights) Act.2006 in area proposed for diversion,

g

the divertion of forest land for facilities managed by the Gévexfﬁzment-_ quired under

section 3(2) of the FRA '%{zi_\'fe'bf':gn completed. There are no any claims under Scheduled
Tribes and other Traditional Forest Dwellers (Recognition of Forest

area proposed for diversion. . S o
the propesal does not invoive recogni
Agricultara! Communities.

its of Primitive Tribai

o

2) Dy.Metropolitan Cormmi

.ﬁct’ﬂ(}(}{’i in
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Government of Maharashtra
Office of the District Coliector Mumbai City

Dated : 20/11/2015
To WHOMSOEVER IT MAY CONCERN

In compliance of the Ministry of Enviconment and Forests { MoEF), Government of
India’s letter No. 11-8/98FC{pt} dated 3™ August 2009 wherein the MoEF issued guidelines
on submission of evidences for having initiated and completed the process of settlement of
rights under the Scheduled Tribes and Other Traditional Forest Dwellers ( Recognition of
Fovest Ri.ghts ) Act, 2006 { FRA, for short) on the forest fand proposed to be diverted for
non-forest purposes read with MoEF's letter dated 5% February 2013 wherein MoEE issued
certain relaxation in Fespect of finear projects, it is certified that 1.30 hectares of forest
land, part of CTS No. 865, in Parel-Shivdi Revenuye Division, proposed to be diverted in
favour of Mumbai Metropolitan Region Development Authority { MMRDA) for Mumbai
Trans Harbour Link { MTHL} Project in Mumbai City District.

itis fnrfher certified that

i) As the entire area proposed for diversion, as mentioned above, is covered with
mangroves { Reserved Forests) and there are ng human settlement in that area,
there is no need to initiate the process for identification and settlement of
Rights under the FRA for that area.

ii} It is observed that no tribal Population ar forest dwellers reside in the Project
affected or nearby areas,

jii) No claims under FRA has been received yet but in future if any claim under FRA

Is settled, forest rights holder should be duly taken care of,

This certificate is issued by duly following the procedure, as prescribed by the State
Level Monitoring Committee under FRA, during the meeting dated 21/10/2015.

District Collector,
Mumbai City

ERPA New/CSLR-MTHL Mangroves Cerlificate . W
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Annexure-40

No. ED/MTHL/Forest Clearance/Condition (00g/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest tand for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition ro. (xxx) laid down in the in-principle approval by MoEF letter
no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred above, it is hear by
assured that the User Agency (MMRDA) agrees to fulfill the condition that “The State
Government will complete seftlement of rights, in terms of the Scheduled Tribes and Other
Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2008, if any, on the forest
land to be diverted and submit the documentary evidence as prescribed by this Ministry in
its letter No. 11-9/1998-pPC (pt) dated 0308.2009 and 05" February, 2013, in support
thereof" during implementation of the project to the requirements of MoEF.

( M. H. Paranjape )
Executive Engineer, MTHL

I . I - . e E ¥ e
Bandra - Kurle Complex, Bandrs {East), Mumbal - 400 051,
| EPARY © 2659 0001 - D4 / 26850 4000 » FAK © 2659 17264 « WES 5iTs : ﬁémﬁmm.{wi.%h @ . gov.in
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v MUMBAI METROPOLITAN
P HEE WETEIT

No. MM RDA/MTHLIForest Cies rance Stage-l/Preservation of flora-fauna/16  Date: 2000612018

To,
The Principal Chief Conservator of Forest {Wild Life)
& Chief Wildiife Warden of Maharashtra,
Van Bhavan, Ramgiri Road,
Civil Lines, Nagpur- 440004

Sub: Construction of Mumbai Trans Harhour Link (MTHL)
- Obtaining Plans and estimate from Chief Wildiife Warden of the State for

preservation of flora and fauna of the MTHL project area
= Confirmation on issue of approval of NGT to the forest fand diversion proposal, as
the project s not im pacting the eco-sensitive zone of Karnala Birds Sanctuary,

Ref: i) MoERs Notification dated 22.01.2016 on declaration of &Go-sensitive of Karnala Birds
Sancluary.

ii} Forest Clearance Stage-l accorded by MOEF dated 22.01.2016,
Sir,

The Mumbai Trans Harbour Link (MTHL) Project is an important project that aims at
connecting Mumbai island to Navi Mumbai by a bridge across Mumbai harbour. The MTHL
alignment passes through part of mangrove area, reserved forest and private forest fand on Sewri
& Navi Mumbai side admeasuring 47.417 Ha,

MMRDA had submitted the proposal o MoEF through State Forest depariment for
cbtaming__éppmval. fo diversion of 47.417 ha forest lang falling in ROW of MTHL project. MoEF
has accorded Stage-| (in-principle) to diversion of forest land vide their letter dated 22.01 2016
subject to terms & conditions mentioned therein applicable to such categow of the project {copy is
enclosed for your ready reference).

2 Some of the conditions mentionad thersin are 1o be complied with the help of Forest
Department/State Gc'v%, e R
The condition no, {xxxi} is:

will be particularly given to providing safe crossing and corridors for wildlife species ang
protecting sensitive habitat like wetlands, grasslands and woodlands from degradation. Where
canopy continuity is required for particuiar species, special measures shafl be prescribed by the
CWLW for providing crossing points. Where certain irees used for nesting/rookeries of species

like birds of prey, herons, storks, hombills, ete., are to be deslroyed, allemative struciure shail be
provided and the {rees transplanied”.

Bandra - Kurta Complex, Bandra {East), Mumbai - 400 051,
EPABX @ 2659 0001 - 04 / 2650 4000 - FAX : 2659 1264 » WEB SITE » hitpsimda maherashtrs.gov.in
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You are requested to prepare the plans &estimate for whichever relevant parts of the
conditions and its implementation through your department at the project cost. It is requested
to send the plans and estimate to MMRDA in this regard.

& The alignment of MTHL from 19/425 to 22/0 is falling within 10 Km Buffer Zone of Karnala
Bird Sanctuary. Hence, it was necessary to oblain clearance from Wild Life Board as a part of
Forest Clearance for the MTHL project pursuant to the prevailin ¢ guidelines.

Meanwhite, MoEF has notified the eco-sensitive zone around the Karnala Rirds Sanciuary
on 22.01.2016. In accordance with final notification issued for Karnala Birds Sanctuary, MTHL
project is outside the notifled eco-sensitive zone. Since, MTHL alignment is now outside of the
eco-sensitive zone of Karnala Birds Sanctuary. As such, it is assumed that there is no requirement
af approvais on folliowing parameters;

iy Wildlife clearance, as the project elignment falls outside of eco-sensitive zone of Kamala

Birds Sanctuary. Hence, confirmation is requested.

i) Approval of NGT to the forest land diversion proposal, as the project outside the impact
eco-sensitive zone of Karnala Birds Sanctuary. Hence, confirmation is requested..
Yours faithfully,

Engineer In Chiief

Encl: Letter of MoEF on Stage-! clearance dt. 22.01.20166

Copy for information to:
i} The Additional Principal Chief Conservator of Forests {Wildlife West) Borivali at
‘Mumbai, L.T. Road, Near Old MHE Bus Stop, Forest Qtr. BORIVALI (W) 400 091
email: apccfwimurmbai@mahaforest.qov.in
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"MUMBAI METROPOLITAN REGION
DEVELOPMENT AUTHORITY

No. MMRDAMTHL/Forest ctearancefsmge-iiCond!z'zsnsfpending issues/16 Date: 07/07/2016

To,

The Secretary (Forests), GoM
4" floor, Main Bidy. Mantralaya,
Mumbai 400032

Fax: 22023824

Sub:  Mumbai Trans Harbour Link project.
~ Expediting compliances pending with Forest Department on the terms and
conditions stipulated in the Stage-| approval to the project.

Ref: 1) MoErs Stage-! approval to diversion of forest for MTHL project dated 22.01.2018,
2} Chigf Secrstary, GOM's lefter to Secretary, MoEF dated 01.02.2018,
3) MMRDA's latler to Secretary Forests, GOM dated 15.02.2016.
4} Minutes of meeting held in MMRDA with CCF (Thare) and CCF {Mangrove Cell) on
02.03.2016.

5) Forest Depariment GOM's letter to MoEF dated 28.04.2016 requesting deletion of
NGT related condifion,

Sir,

Govt. of Maharashira has appointed MMRDA as implementing agency for proposed
Mumbai Trans Harbour Link (MTHL) project.
2. MoEF has accorded Slage-| {ineprinciple) approval to diversion of 47.417 ha forest
tand falling in Right of Way (ROW) of MTHL project vide their jetter dated 22.01.2016 subject
to terms & conditions tnentioned therejn applicable to such category of the project,

Department of the Stale Govt. MMRDA has requested the Forest Departrment vide this office
lefter addressed 1o you dated 15.02.2018, for providing plans and astimates for mitigation
measures like conservation of forests, mangroves, wildiife ete as per the requirement of MoEF
to facilitate MMRDA for further actions 1o apply for Stage-li clearance. MMRDA has paid
Forest E}epartmen_t Rs. 2,14,03,323/- fowards cost of Plantation  and Rs. 4.45,24,563/-
towards NPV of forest fand on 22.03.2016. Accordingly, the DCF, Alibag has repaorted that this
amaunt is fransfered 1o Compensatory Afforestation Fund (CAF) Matarashtra on 31.03.2016,
4. Meanwhile, a meeting was heid on 02.03.2016 in MMRDA office with CCF (Thane)
and CCF (Mangrove Cell) Mumbai to expedite the compliances pending with Fores
Department. Both CCFs have agreed to resolve the pending issues in their jurisdiction at the
earfiest. - ' '

5. Records of 47.417 ng Non-forest land from 3 villages in Raigad district are mutated in
favour of the State Forest Department. As the joint measurements of land in Morbe, Tal
Panvel is still pending with District Land Record office, handing over of fand s in balance.
MMRDA is following this issue with the Coiieg_t'or Raigad and wil get it resolved at the earliest.

Handra-Kurla Comptex, Bandea {East), Mumbai - 400 051,
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6.. DCF Alibag has prepared Plans & Estimate for providing artificial nests and
comprehensive soil conservation measures amounting Rs. 62,50,0004 and communicated
MMROA for funds vide letter dated 24.04.2016 (received on 25.05.2016). The payment o
forest depaf‘tmenf is in process. '

7. Similarly, CCF (Mangrove Cell) has instructed their field offices to prepare the Plans
and Tstimafes for compensatory mangrove plantation on 223 Ha area. Accordingly, MMRDA
has received proposal for plantation on 30 ha area estimating Rs. 49,59,822/- and MMRDA
has made the payment fo CCF (Mangrove Cell) on 09.05.2016. MMRDA has requested to
forward estimate of balance area expeditiously.

g, MMRDA has requested Chief Wildlife Warden of the Staie vide letter dated 20.08.2016
to prepare the plans and estimates for presarvation of flora and fauna of the area and
implementation.

49, MMRDA has appointed Adv. Saket Mone for legal malters in obtaining permission
from Hon'ble High Court for cutting of mangroves pursuznt to order in PIL 87/2006. Date of
first hearing is scheduled on 15.07.2016.

10. The major 5 issues pending in compliance that need to be decided at State Gout.
Level are,

i) Confirmation that, prior approval of NGT fo proposal of diversion of forest is not
applicable lo MTHL project, as the Eco-Sensitive Zone of Karnala Birds Sancluary is
notified and MTHL project falls outside of it, Forest Deapartment GOM has already sent
a Jetter fo MoEF dated 28.04.2018 requesting deletion of NGT related condition. The
confirmation is awaited,

i} One of the requirements noted in the forast diversion clearance, Final notification for
declaration of the area of 16.90 sq.km. in Thane cresk of Thane district as sanctuary
shall be issued before grant of Stage 1l approval,

iif) Preparing 2 Mangrove and Marine Biodiversity Conservation Plan.

v} BNHE has suggested and accepled by SBWL to protect the Important Bird Areas
{IBA) on the North side of alignment as an allemative sheller for flarmngos / Migratory
Birds during the consitruction of MTHL worlk.

v) To déva!mp the nature interpretation centre as required under CRZ clearance.

1%, Forest Department is requested 1o expedite pending compliances to the conditions
mentionad above.

Yours faithiuliy,

i?gh boedanst
(Sanjly Khandare]

Addi. Metropolitan Commissioner
Copy for infarmation to: W ' '
fj The Principal Chief Conservator of Forast {Wild Life), Van Bhavan, Ramgiti Road,
Civil Lines, Nagpur- 440001 pecfwingp@mahaforest.goy.in :
i} The APCCF and Nodal Officer, Maharashira State, 1sr floor, B-Wing, Van Bhavan, Civil
Lines, MNagpur 440001, e-Mail: apceinedal@mahaforest.qov.in
i} The Chief Conservator of Forest, Thane. e-Mail: ecfthane@gmail.com
iv) The Chief Conservator of Forest {Mangroves}), Mumbai,
e-Maifl: cofmmumbai@amail.com

W
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Annexure-42

z No. ED/MTHL/Forest Clearance/Condition {(xxxi)Undertaking/16  Engineering Division
: _ ' ' Date; 03.02.2017

To, '
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GO letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,
The Toll Policy as approved by the State Govt. As per condition no. (xxxii) laid

down in the in-principle approval given by MoEF vide letter no. F. No, 8-89/2013-FC dated
22.01.2016 to MTHL project referred above, it is hear by assured that the User Agency
(MMRDA) agrees to submit proposal of exemption of toll charges to the vehicles carrying

forest officers on duty to State Govt. and further GO for obtaining permission. On approval,
it will be communicated to Forest Department.

(M. H. Paranjape )
Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (Bast), Mumbai - 400 051,
EPARK C 2656 0001 - 04 7 2859 4000 » FAX | 2650 1264 « WER BITE « Illpafmyryda maharashlza.govin
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Annexure-43

No. ED/MTHL/Forest Clearance/Condition {oadii)/Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

% Ref: MoEF, GOl letter no. F. No. 8-88/2013-FC dated 22.01.2016

i

Sir,

i As per condition no. (xxxii) laid down in the in-principle approval given by
MoEF vide letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred

above, it is hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of
“The designing of culverts/bridges. If any, over the natural streams/rivers/ canals should be

- done in such a manner that it does not hamper the natural course of water, does not give
rise to water-loggmg. and also doss not hamper movement of wild amma!s aduring
mplementatlon of the prcqect to the requlr@ments c:f MoEF

_ i L (M.}%‘injape)

Executive Engineer, MTHL

|
:
|

Bandra - Kurlg Complex, Bandra {East}, Mumbat - 400 051,
EPAEN : 2650 0007 - 04/ 2665 4000 « BAXN » 2650 1264 » WEB SITE htpsdfmmeda.maharashira.govin
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Annexure-44

No. ED/MTHL/Forest Clearance/Condition (xxxiv)/Undertaking/16 Engineering Division
Date; 03.02.2017

TO,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashira

Ref: MoEF, GO letter no. F. No. 8-89/2013-FC dated 22.01.2016

Sir,

As per condition no. (xxxiv) laid down in the in-principle approval given by
MoEF vide letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred
above, it is hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of
“The User Agency shall submit the annual self compliance report in respect of the above
conditions to the State Government and to the concerned Regional Officer of the Ministry

regularly” during implementation of the project to the requirements of MoEF.

ot

(M. H. ?’aranjape }
Executive Engineer, MTHL

Bandra - Kurla Complex, Bandra (East), Mumbai - 400 051.
EFADX 1 2659 0001 - 04 1 2650 4000 « FAX : 2058 1284 - WEB BITE © hitps Mmnirda mabarashirg govin
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Annexure-45

No. ED/MTHL/Forest Clearance/Condition {xowv)Undertaking/16 Engineering Division
Date; 03.02.2017

To,
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOI letter no. F. No. 8-89/2013-FC dated 22.01.2016
Sir,

As per condition no. (xxxv) laid down in the in- principle approval given by
MoEF vide letter no. F. No. 8-89/2013-FC dated 22. 01.2016 to MTHL project referred
above, it is hear by assured that the User Agency (MMRDA) agrees to fulfill the condition of
“Any other condition that the concerned Regional Office of this Ministry may stipulate, from
time to time in the interest of conservation, protection and development of forests & wildlife”
during implementation of the project to the requirements of MoEF.

G
v
r
{ M. H, @amm}_ape }

Executive Engineer, MTHL

Bandra - Kutla Complex, Bandra (East), Mumbal - 400 051,
EPABX : 2658 0001 - 04/ 2650 400G - FAX 1 2850 1264 » WEB $ITE : hitps:/mmwda maharashina qov in
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Annexure-46

No. ED/MTHL/Forest Clearance/Condition (oxxvi)/Undertaking/16 Engineering Division
Date; 03.02.2017

To)
The Deputy Conservator of Forests,
Alibag Forest Division, Alibag

Sub: Diversion of 47.4170 ha of forest land for 6 lane Mumbai Trans Harbour Link project
in Raigad & Thane district in state of Maharashtra

Ref: MoEF, GOl letter no. F. No. 8-89/2013-EC dated 22.01.2016
Sir,

As per condition no. (xxxvi) laid down in the in-principle approval given by
MoEF vide letter no. F. No. 8-89/2013-FC dated 22.01.2016 to MTHL project referred
above, it is hear by assured that the User Agency (MMRDA) agrees to fulfill the condition
that “The User Agency and the State Government will ensure compliance to provisions of
the all Acts, Rules, Regulations and Guidelines, for the time being in force, as applicable to
the project” during implementation of the project to the requirements of MoEF.

{ M. H. ?aranjape }

Executive Engineer, MTHL

Bandra - Kurls Complex, Bandra (East), Mumbai ~400 051,
EPARD : 26590001 - 04 ) 2650 4000 « 2001 2658 1264 « WED SITE : hiine#romrds maharashira povin




EXHIBIT II
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HIgHT A5y afER, A @ i, #rad, s (94) 400 603.

A : 022-25320865/ 25320642, $FT 022-25329912.
Email: ceftthane@mahaforest.gov.in/ cofthane@gmail.com

- ’ MGIT SV,
S : Website: www.mahaforesl.gov.in L BOsRL008 ;
%W*’M =4 fc“mm : g § Certified by IROS RvALER
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fawy : vy (Linear) yeeumEy sm? arzourg g
WWW(MTHL}WWM
Yb.¥te BHEY dEIIAY dBASIOT YEE,

ST, - Lo/ e/, LU(R)/8R-8 35T, . S €/ o8¢
BIOT - Yootod, Fwiiah - I0/0w/R08ls

1) e UrEsT 9T H.UB 7.0-//R003/FC, fEamar 22.00.3088

R) FET TAHIETH, (ST.) 10T UGSl UH 5.567- o/ TW/T.H. (9(3)/2204 T, 20.3.2010,

3) FW GUE HEY GREE g Fory 3O, Av anrR aRedd uF was-
L/NC-I/ID-28¢ R (Y0)/3E8, fEATEH 03.04.30%0,

¥) & YA IT F.UF -29-308/08 /TR, . ¢.¢.3004.

9) HE ATHA UF H.UF H-1-308/08W/UHHY, &, 29,1208y,

&) watayor, @ g srerarg Radw ware, WW ey fewelr o
U HUF H.49/306/20%8, . 1.9.2089,

6) AT TGRTHF . UBUHE-009/T 3. bb/B-0, T&.2.6.3084,

areer -

SAA, UoT WA FeHS I Feionnesa wEl afiEar, Hu ww Rew
STRIROT (MMRDA) Sigr-ell Sfcaers, aier (I8), 76§ idagst wod sl 3§88 2ed 1ed
o U3, Radeegmar, FErdl A (MTHL) FHar gyt et aasfia sadeor yeare &
ATHATH HET Ferr g, '

oy smaell, sEd wfhdor, deg sk e wfwer (MMRDA) AT
FicaFd, aiar (§8), #dag ATAFET WA SOl ISAHOT YA, HRA WA g (Fatk)
AR t’¢o T4 AERdE G 9FeT Fuz fefi (Site Specific) 3nd. .

oy wararelf, suseERerE AT, HET GRS (9) SO, MW GO HEd
FAETETE d Sy HfO@, AR 070 AERIST MTEAT AT UEAETE el Seawat v
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(Hater) 3RATE 3¢ =AM TIGTER Lo.¥th THRT TASHAT doq FXOAT SEUTHATH
R el 3e,

o S, HRE WERS A wEEEER RER w6, ST AEAR wWew e
WETIATH 3.2 3ead Fer 3 wdiear H#i0a g doad: Aol Ta el 3.

A F1. veAde A weE B T to Yy, Al arsie, an e, T ®.e T 90,02 gl
A TRl o e, e wocs Fowwurds dEw W Aler grerd, wed maw @
PO.ECH FHCY HA UHUT ¥b.4tl X A1F IUCEY FeA Ry IR, WeX AT & fammnes
FEAU(Transfer) & @ fasmemear Araet (Mutation) ZaeY 308, Wet exdd A =i
I W FAR T tooo PaRY BERNR oceo FEEr 8F WA AV T T ST
FECAHD, A 3 FRA S NS FET 3GUT ¢ FACT AYATCAT qeedTd JOET
fasmandrer Aler 9US e Wy T oc.o0 FHET T THEIET G FelrETOT wEATRE S
HR.

T Sarnelf, RY GERUNENAT TR E.3,08,03,3%3/-, FFd JEHRT HEATHR AT
TFRH MY, 963), oA A RO T W #NO g HE 7 FemuRuer
FIAMEIST THFH T.63,90,000/- TAE TRA Thod A0 Adhoc Campa @2 adf &t 3me.
AU 0000 PR YARN Feosad BT FRET FOAFERNTT THET THOE FEsaT Fened
THEEH TYQUR, 000/ INMOT F4,98,3800/- 3R THUT 404, k00/- TH TFHA ST
FETTHS ETATALT Felr 7Y,

WoT sll, A I Aed, de8 SERd g sceRect FRR Ridwedr
HolodT A G ARG F.3ob/0te WY @I SR f.¢.90.20%8 I Bty wie
el garrelr el g, :
HHCUHS AL gRA ~AAIRToTr Sa=ai Haedsar amy. |

3nfor smardf, Mitigation measures @r@d BNHS il Sdswr Rremeh o us
TSNS FABG] deredr HUNOT A FHeT 06 Tard waid TafdoRr ama weERol Haw
WUl HET TAETH, FCoad W, Hee AN Hesad T @Ay sfarear wademRar
(Mangroves and Marine Biodiversity Conservation Plan) Ty seenfas sy .¢6.39

oY samsrdl, a¥g Mitigation measures WS BNHS wedsy wafaa ST e
TERH T.33.00 FIE A A BNHS AT FHieara w0 Jueds camR o e
BSeT A TR YT A0 ARSI AT, T TR g aXadl s
dr A BNHS W W a9 svaia a8a. ar aidrear 3 weea dwon Ui,

'. etalRaut/

158}MT}-{ ie %; imﬁ s T pagez-
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Ffor sanard, Rregrfell, Ta9g @ Hag UpT WAl GAGFH HAGT, 008 TAVYH ST
Fad WE A€ GEAEEO aAEd GIURE WY c@le URE Scuiy A9 Huedrd

aufor sanal, &g arEATEET g doad Algar gArder srévertar qiar 3gare 39
G, AEET Alagd WS Feldal HET doTERerR (S1.) BT Uel Iued HwR o
gAY T U HET GAEieTE d $aey HOEH, AERrsg USw, ANy giEEs w9y
FUYTT HTET. cATaR WRHRRE IWET HE.3 ¥ THedd U FEare ey S0 el
g

snfoy eurarett, gyeaEiadg gerfase @fE, wonll ¥ Sieeaar yo.¥te gEet srardter
TS cIS0T & F P& FOAETS Gxatenh Zuarh e AR dvarg 39 AR

nfor sarydlf, ader HFw ¥ T 9 el ST TEed Heshe iy eargenr aniea
Faar Sl FA A Y FAEAE a0 HE. L Hedd o (Hede) e e
g uEdY Ssedar (Linear Projects) dcad: HFdAl ARG @ dear 3
g A {E FOAW F 1S A0 SRaeell CuF Sed SRIRer Anaar R am.

o cwanlf, me (g FREEA ke Joda adW W@, T sEew
HEIITY EEER0T, AR oide, woardy wdy wnd, e WIEy $Ey ond, T
|G JeTIEr TRRINY (Linear) Tehewiel dede: RFdar Redeiol yhend s seg T 4%
e AU IUFY QUYNEAT T He dead: A Rear wardier amavas HERT ggar
TEeq TAU e FHEIIIT A SAAEde S8 WA @ S g ST wWarl
ZUGTRRAT ST eraer alie 31, aﬁvﬁvﬁmaﬁﬂm:@m%wmm&
WW(@?}WWMM

FEUL Hier ureent W Wdw da g A, wwew onfteeer wgorery wrdedr s,
Hag e fwE witERer (MMRDA) aig-agiel s, aier ([6), das s Jus gwa gy
foisr s, TEgrgran, AR B (MTHL) S8 Yo.9t {91 a=1ffie aosdamor yeare, Tl
mwmmﬁmmww i@ @ a7 Al wET FAS GFHeT
SRS quilierd FHg FANT yo.yts FET dodERT &Wd 3 dlEvWE § FH gF
oA WAl & AR & werel & amerear 3o uow aRenedr swies defita
wardrer srcverdiear ghdear HUe Uge o welie sl e g duge A ag

®) WX GREEEN Ghediad SR S oG wiR I,

) wFew Favid wF (Wade) sRfEum seee sigeta Rueg mear Beden oIk
& gaar e e dreTad guerar e, e Aeaar Beer e age
§ ARArEAT H1F YHeq YFUN Wa HEY Jalder grelt e Al 39 gerEiers ifdanr
¢ @l wYelie, W d@ide AT e HEA SIS (9) S0 I ARl

T/ShttmlRaLﬁ/iSS}M'l HL} iner Pumlssmn TR S ”mml:’"z_ae 3
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23)

FHA0T ERTHE IE. FEOT 3T SAEETE g S gE AT qEhiEed ad
STHIAEY GefioT ST 38 1 & UIgOY. GAE e Fien Heedry, Yafdd Sreueaar
FHIATS AT,

WX WU g wraeAregs favEa aear o usw areersga digaif awety
B FLOUTT TR IS . W&Yﬁﬂrfw&@mw%ﬁmw; Gl
YT TFUIY SUABNS TR

WHeY UG HH SR S Hiawad a7 wer ORI g, S s S
el e & a9 geey g0y dusEs uiien

geheuicrte garelE voTEEl HERTSE guidts affRm, ke dfadr HafT garfwrd
qYUT FeTETAS AieAr gararEel Al Sl sy aEeaE e,

AL 3TY FAEEE, ¥Ha$ SR A w.cuRect AU Redr mwme (AT
iGesds ATl HEUTd Yohed A0l AL Fed STy, Had Y g Feedr A
s e F.30u/Tete HEA HI, wTTHIEY f2.3¢.00. %ozaﬁsﬁmﬁﬁéﬁmﬁv‘iﬂm
are erear 3 / udlf gwEw A0 dUeERE Tedia.

foreatfienrll, TaTg & Hag UFT U GEREE FIUCT, o006 FHIUNT S HAS INF.
mm@ﬁmﬁm.@mfmmﬁmm%mw
EAGEE/AEEET VAT FEraEy yEeT GAoTEr UK.

YAEr § GRHAE a6 @ gl e @ date o vde aniad
ETSUArE YOI e 3T Tehed FH0TH §UFERE TEdd.

ﬁmaﬁwmwwmﬁfwm@wm%ﬁ%wa
AMT SACY, HIW, YUARY WAlg €@ U A, a9 awawolt i snourdvard 3nY ae
IO ader, urdr gaTar card

@ | geyoha aie Hatel auaRlar TSETEAT O egend T8 el HIET ArsEr

TR HeAe Fel ASEATHN Yehed A0 dad szsng ST UATHS TIF F6 HeeT
FHLOTHr 3.

. YHCUTHETS! ®wIATE vy @l gs‘%mw (Reclamation) VAT Wl 3EHIEUY &

gAfgATITeAT SWIAETA 6 HeT Q9T ARl SoaTdr SIdasr ST

E/SheetalRaut/ L5 8)MTHL me,r Permlssum L T " Pages
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ST YA Yhediadia etardier waf / deustare aededeT Ase o grar

S8S

23) e
UFUAGT T W, 10 ALY IS gaeawy meas A1 SUREsET gaed
tY)  HdEUT EE St ¥ g 3N o el Rdw agw el s weey
t9)  TOToRTRENT TS & Hag WY A Fege WgCl oot GHUTIAIHIEAY Sf gEAldsT
Wehed TAUIRZE WIS A WA, d SFavds aafasmeny Suvardr Sereerd wehew
ve) iGN dAET SEHEd ge (exemption) QUVIATECEAT WEATATAIG Wehed A0V
HIUGTEr 0T ST TR,
t6) WIS A YR wuegrr AR e & AW (Non Compliance) €afed
IUGAHETH, a9 (Faud) IFREEE Ree e REiE w.re.teky U B
Folear et guar T ForA 0.8 FJER HEA HIGT ST,
At
IeEror | awae | 24/1P, 2472, 2473, 24/4P, 24/5P, 24/6, 2418, |  wizmaet 372754
; 24/10P, 25/1P, 25/2P, 25/3P, 26/1, 26/2, 26/3, -
26/4P, 26/5P, 27/7P, 21/2P, 53/1, 5372, 53/3,
53/4P, 53/SP, 53/6P, 54/1P, 54/2P, 54/3,
54/5P, 54/6, 54/8P, 55/2P, 55/3P, 55/4, 55/6P,
53/8P, 56/1, 56/2, 56/3, 56/4, 56/5P, 56/6,
57/1, 57/2, SH3, 5744, 5716, 5711, 5718, 51/9P,
57710, 57/11, 57412, 57/13, 57/14, 57/15, 581,
58/2P, 58/3, 58/4, 58/5, 58/6, 58/7, 58/8.
58/9P, 58/10, S9/1P, 59/2P, 39/3P, 59/4P,
59/5, 59/6, 59/7P, 60/1P, 60/3P, 60/4P, 60/6P,
60/8P, T6/6P, T6/7, 76/8, T7/1, 77/2, T7/3P,
77/4P, TUS, TH6, TP, TU8, 7719, 77/10,
TR, 78/1P, 78/3P, 80/2P, BO/3P, 80/4P,
8171, 81/2P, 81/3P, 127/P, 408/1/1 P, 408/1/2
P, 437/P, 442/P, 444/P, 446/P.
IEIOT | T | 262/0, 262/0, 391/B. wWET T | 1012
drEs | o3 LD, 4/A HET g 5.5001
smas | mer | TUANIA. 7124, 71/, TUS, 12783B/B,| wremh ot
27038, 127/4A, 1275, 12708, 12709, L83

E/Sh

eetalRaut /) MTHL Liner Permission ;
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127/104A, 127/10B &8y

e | 3ROT | 198/0, 19970, 6/B (F.a. 6P) Wi an 0.4465
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Photograph showing barrier installed to protect mudflats from dﬂiﬁﬁgé during
construction




EXHIBIT KK

Photograph showing special lighting system

As the Flamingos and aquatic life are sensitive

to extreme light exposure during nights Project has
installed special Eco Friendly lighting

system at Temporary Access Bridge
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